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BLBC1lUCITY DUBS FRO'"' HINDUITAN 
STEIL LTD. 

5,591. SHRI P. K. DEO : Will the MinlI-
tor of STEEL, MINES AND METALS be 
pleBS~d to state: 

(a) whether a sum of Rs. 2 crores and 2S 
IUbs is due to be paid to the Orissa Govern-
mont by the Hindustan Steel Ltd. toward, 
electricity charges; 

(b) wbether the Orissa Government have 
been pressins for urgent payment of this 

large sum. as the finances of the State are in 
a tight corner due to flood, cyclone and 
draught; and 

(c) the time by which the amount is 
likely to be paid 1 

THE MINISTER OF STATEIN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI) : <a) to (e) • 
No electric charges are payable to the 
Orissa Government. Duty on electric:hy 
generated by the Rourkela Steel Plant in 
its own power plant is, however, payable to 
the State Government. The exa,-t amoUllt 
payable as duty has not been finally deter-
mined on account of difference.. as to the' 
basis and manner of calculating such duty. 
Nevertheless, the Plant has made 'on 
account' payments amounting to Rs. 1·1 S-
crores towards these ducs. The final pay. 
ments can be made only after the cxKt 
quantum of liability of tbis account has been 
determined. 

RATEli OF ROYALTY ON IilON Ou 

5592. SHRI P. K. DEO : Will the Minla-
ter of STEEL, MINES AND METALS 
be pleased to state: 

(a) whether Government have turned 
down tho proposal of Orissa and Bihar 
Governments to increase the rate of royalty 
by Re. 1/- per ton on iron ore; and 

(b) if so, the reasons therefor 1 

THE MINISTER OF STEEL, MINES 
AND METALS (SHRI P. C. SETHI) : <a) 
and (b). The question of fixing revised rates 
of royalty on iron ore based on its quaUty, 
in the light of the recommendations made 
by the State Governments is under considera-
tion. 

CASIIBW NUTS PROCB8SlNO INDUITaY 

5'93. SHRI C. JANARDHANAN: Wl1f 
the Minister of INDUSTRIAL DEVELOp· 
MENT AND COMPANY AFFAIRS be 
pleased to state: 

<a) whether the question of settinB up of. 
Cashew Board for the proper development of 
the cashew-nuts proccssins industry has been 
considered by Government; and 

(b) if so, the decision taken thereon 1 
THE MINISTER OF INDUSTRIAL 

DEVELOPMENT AND COMPANY 




